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Sirike ai Soluiinns
N.A. SRINIVASAN, M.Com,, B.L., FCS
SCHEDULE I

FORM A
PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary
Liquidation Process) Regulations, 2017)

- FOR THE ATTENTION OF THE STAKEHOLDERS OF AUTRANS INDIA PRIVATE LIMITED

1. - | Name.of the Corporate Person | Autrans India Private Limited

2. Date of Incorporation of Corporate Person | 13t August 2018

3. | Authority Under Which Corporate Person | Registrar of Companies, Chennai
Is Incorporated /Registered

4. Corporate Identity Number/ Limited U50400TN2018FTC124092
Fiabilie: Tdemtite Mern) ‘ C
Person- .
S. Address of the registered office and Door No. 86, 8th Floor, Mount Road,
Principal Office (if any) of Corporate Polyhose Towers, Guindy,
Person Chennai - 600032
6. Liquidation Commencement date of 16th October 2024
Corporate Person
7. Name, address, email address, telephone Name: N.A. Srinivasan
number and the registration number of Email id: nas@geniconsolutions.com
the Liquidator Contact no: 9003199945

Address : Temple Tower,7th Floor, H-5,
No.672, Anna Salai, Nandanam,

Chennai- 600 035

Registration Number :
IBBI/IPA-002/IP-N00704/2018-19/12328

8. Last date for submission of claims November 15, 2024

Notice is hereby given that Autrans India Private Limited has commenced Voluntary Liquidatién on

October 16, 2024.

The stakeholders of Autrans India Private Limited are hereby called upon to submit a proof of their

claims, on or before November 15, 2024, to the Liquidator at the address mentioned against item 7.

The Financial Creditors shall submit their proof of claims by electronic means only. All other

stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

Date: October 18,2024  N.A. Srinivasan, m.com. B.L. Fcs ‘% ﬂ(\L

Adv 1t i
Place: Chennai MS. 20651 2006 - Fea_ Jong™  Name: N.A Srinivasan
Temple Tower, 7th Floor, 672,H-5
Anna Salai, Nandanam, Chennai - 600 035'
LLPIN : ACD-5922

Temple Tower, 7th Floor, H-3, No. 672, Anna Salai, Nandanam, Chennai - 600 035. T: +91 44 4852 9977/ +91 44 4792 9581

E-mail : ga@geniconconsultions.com
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TRADEMARK CAUTION NOTICE

Financlal Assets and 2002 (The Act)
S¢. ‘Name of Borrower(s) rmuw Date Of Outstanding Our Client, MedTec Medizintechnik GmbH, located at Sport
) Pproperty / properties NPA amount (Rs.) Park Street 9, 35578 Wetzlar, Germany, is the owner of the
(®) () ©) MBST®” and
1. [Loan APARTMENT NO. 104, FIRST 03.06.2024 | Re. 52, Rupess
HHLCHED0161796 FLOOR, BUILDING 1:, Two Lakh Sttoen Thousand | g
. ulmu.u::&‘""mu muuau.v.s'g'qsau. Mine Hundred Forty Seven and a= MBST
HAN PERUMI - JALLADIANPET Fr i S
VATHIAN ﬁ'g."_mmm_ in various countries, including India.
600100, TAMIL NADU. All trade and the public are cautioned against

17

SHRIR&M SHRIRAM HOUSING FINANCE LIMITED
HOUSING FINANCE | Reg.Oft.: Srinivasa Tower, 15t Floor, Door No. 5, Old No.11,2nd Lane, Cenatopha
Road, Alwarpet, Teynampet, Chennai-600018
DEMAND

Branch Offics : No.74/2 Ameka Tower, 2nd Floor , TV Samy Road  West),
NOTICE RS. Puram, Coimbatore- 641002 . Website: m.sm-:mmsmm

‘mentioned hereunder SHRIRAM
HOUSING FAINANCE LTD. mmmmmwmmmummumm
commitied defauits ‘due dates. The account has
as Non Performing Asset in accordance with the directives/guidefines issued by Reserve Bank of india, consequent (o the

T I¥ T ] SHRIRAM HOUSING FINANCE LIMITED
HOUSING FINANCE | Reg.Ofl.: Srinivasa Tower, 1st Aoor, Door No. 5, Oid No.11,2nd Lane, Cenatopha
Road, Alwarpet, Teynampet, Chennal-600018

2. |LOAN ACCOUNT NO. 502, 5TH FLOOR, | 05.05.2024 | Rs. 75,87,378.94/- (Rupess unauthorized copying or imitation of our client's trademarks or Offi JOUSING FINANCE Securitizat R Fr A
HHLCHE00160647 E4 BLOCK, INDIABULLS GREENS, l-w:y"ﬁn Lakh Eighty similar marks/artistic works. Such actions violate our client's Auhotaed SR 11D, er d ol wd
1. AJITH KORAH J PETTAI VILLAGE, Seven Thousand Three Intellectual Property Rights. Our dlent would not hesitate to| | Enforcement of Security Interest Act, 2002 & in exercise of powers conferred under Section 13(2) read with Rule 3 of
2. RIYA M KUNJACHEN SHOLINGANLLUR TALUK, Hundred Seventy Eight and initiate legal our client's | | Security Interest (Enforcement) Rules, 2002 issued Demand Notices on respective dates mentioned herein below under
% g
S S e oy Palse Nioety Four Only) a8 o0 | | riohts and in public interest. Secton 13(2) of SARFAESI Act, 2002 caling upon the following borrowers /guarantors /mortgagors t repay the amount
3. |LOAN ACCOUNT NO. FLAT NO. D 31704, 17TH FLOOR, | 05.05.2024 | Rs. 73,63,976,48/- (Rupess Our Client states that the trademark “MBST®" and mentioned in the nolices together with further interest at the contractual rate on the amount mentioned in the nofices and
HHLPOR00238917 [BUILDING NO. D3, INDIABULLS Seventy Three natices.
1. ANKIT NARENDRAVASA | GREENS, PERUMBAXIAM Thres - e o gﬁBST o i gy "'::;'" : o
2. PRIYAMBHI SACHETI JALLADIANPETTAI JOINT ROAD, Six and Paise Forty tothem on retumed are hereby informed
ChENNAL - 00100, TAMIL NADU. i —— way of public notics about the same.
05.05.2024 Is used bY our Client and it provides treatments | | The borrowers attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to
4. |LoAN ACCOUNT -
e e BLOCK, MDWBULLS GREENS, Sevanty Four Lah Elgry using MBST® Therapy devices. The efficiency of these | | mdeemihe secured assets.
1. BORAH RISHIKUMAR JALLADIANPETTAI VILLAGE, Seven Thousand Eight devices and the treatment is based on the
2. KOBITA KUNJA BORAH | SHOLINGANLLUR TALUK, Hundred Twenty Two And programmed treatment chip cards. It has come to our client's -Carrowet/ Loos Amount Property Address of §
CHENNAL - 000100, TAMIL NADY. Paiss Seventeen Only) ae on attention that certain service providers are providing therapy Mame & Address Amount ‘scured Assets
2092004 treatment without authorized
5. Lomm mﬂw 01, ﬂ'zFLOOI. 05.05.2024 ;;:!ﬂ,ﬂm (Rupoes treatment chip cards. 5 Me. Sajidass Rs. 1332282 /- (Rupees. Rs.1170737/- All part and of the
1, KANNAN NEELA JALLADIANPETTAI VILLAGE, Thousand Three The public is advised to ensure that, before undergoing any | | $/¢ Ramasamy Thirteen fak thirty two | (Rupees Eleven lak | property situated Tirunelveli
2. RAMASWAMY KANNAN | SHOLINGANLLUR TALUK, Eighty Five and Paise treatment claimed to be MBST® therapy device, they verify | | No.4/111 Main road Meia thousand two hundred | seventy thousand | District, Cheran ma devi
[CHMILAL- 098160, TAMIL NADY. m?“'ﬂ""‘ that the device is and uses the streol and eighty two Only) as | seven hundred and | Registration district, Kadayam
. ~ chip cards. Tiruneivell- 627415 0n 09-10-2024 under | thirty seven Only) | Sub Registration district,
mguzmman %‘3«7&3 INDIABULLS - mm Lakh me MedTec Medizintechnik GmbH, reference of Loan under reference of | Keelakadayam Village, SF
] GR!!N!.VI.LAGNE' Thousand Eight Hundred Sport Park Street 9, 35578 Wetzlar, Germany :n.;‘r::mm Account No. Loan Account No. | N0.224/3B Part to an extent of
2. KEERTHI M PETTAI, TALUK Forty Nine and Paise Eighty its Attomer
SHOLINGANALLUR, CHENNAI- | * ﬂvm-mnn.nu L chp A STUHTIRU0000344 and | STUHTIRUGD00344 | 1303.5 Sq.ft land with building
iSOk emaiat ALTACIT GLOBAL Keelakadayam, Rs. 740071/- (Rupees | and Rs.894088/- | boundedonthe following.
A MAew C2-A, Industrial Estate, Guindy, Chennal- 600032 Tirunelvell- 627415 ‘Seven lak forty thousand Sixlak | West:South North pathway
7- |LOAN ACCOUNT No. [FLAT NO. 104, 1ST FLOOR, 05.05.2024 | Ra. 4246,752.38/- (Rupoes Phone: +91 44 22501318/42107341. Tele fax: +91 44 42104341, : (s
HHLGRG00158309 BUILDING ES, INDIABULLS Forty Two Lakh Forty Six Email: legal@altacit.com ———4| seventy one Only) as on | ninety four thousand | East:Chella durai Property
1. NAVDEEP BALODA GREENS, PERUMBAKKAM - Thousand Seven Hundred NPA DATE- 03-10-202: 09-10-2024 under North:Paulraj house Proeprty
2. INDRAWAT! DHARAMVIR JOINT ROAD, Fifty Two and Paise Thirly Stx e u sighty sight Only) i
CHENNAI - 600100, TAMIL NADU. Only) as on 23.09.2024 = Watica: reference of Loan undor reference of | Soutit8ftPathway
8. [LOAN ACCOUNT No. AT 40-B il 31 00K, 05.05.2024 Ra. S306.HAT2: Ruposs. 08-10-2024 Account No. Loan Account No. | With all easement and pathway'
BUILDING - D3, INDIABULLS Fifty Threa Lakh Eighty SBTHTIRU0000329 | oM.
1 GREENS, Thousand
2. VIJENDER SINGH BALAIN |JALLADIANPETTAL JOINT ROAD, Eighteen and Paise In the circumstances aforesaid, notice above b co-borrowers or their
JALLADIANPETT) [TWe Oniy) o6 on 12.08.2024 Pridhvi Asset Recnnslrucnon And Securitisation Company Ltd, =y e 15,y g 0 0 : il
mmnl;mm " Registered and Corporate 155, Raja Praasadamu. &th Foor, Wing-. mm(mwmm)mmummmmmmmmmw
saeee. : % Masid Banda Road, K J,m,,wcm V67 120TG2007PLC05332T, appucmmmmmmmmmuhwmummmmmwmmm
L (¥ FLAT NO. 904, NINTH FLOOR, 05.05.2024 | Rs. 57,62,504.30 (Rupees Fifty 04041413333 Fax: 04041413301, Er Lin. Web: www.paras. after the expiry the secured
AR oot pepras SovenLakh Sty Two " | |41 € NOTICE FOR SALE OF IMMOVABLE PROPERTY | | ssets of thebomowers andthemarigagors under Secon 13(4) of Socrtizaton and Re-cansructon of Fnancial
SUBRAMANAN mg,‘ "JOINT ROAD, and pales Thirty Only) as on | |E-Auction Sale Notice for Sale of Immovable Asset under the Securitisation And e
\THAN JALLADIANPETTA! VILLAGE, 24.09. the said Act,
2. 5. MARAGATHAM ALIAS | CHENNAI - 800100, TAMIL NADU. e e 200 Section 13 (13) of y way otherwise
ATHAM
3. VISWANATHAN REVATHY Guarantor (5) that below escribed immovabie I charged to the Secured 3
ALIAS REVATHY 1 mdwmmmwnmmmmmﬁmmm Place : Tirunelveli Sd/- Authorised Officer
VISWANATHAN Credtor and even after sending intimation about assignment of debt o our Company and| Date: 18-10-2024 Shriram Housing Finance Ltd
by our Company, you have pay
. Mis, i
el y o~ St fou ot e Saen | et il TATA CAPITAL HOUSING FINANCE LIMITED i1 F.{Y]
jonbe TATA Contact Address: 11th Floor, Tower A, Peninsula Business Park, Senapati JINT
Mis. s, Asset (India) Lid, - ARCIL, on “AS IS WHERE IS", “AS IS| ‘Bapat Marg, Lower Parel, Mumbai 400 013 Contact No. (022) 66069383,
“me“w“";_"‘m’;w‘we_mz”&m m&a{:wrwwmslmm"wmmm)mvﬂmug 132) of the Securth Finaoil Assls 3 EfocomentofSocarty et
s (Rupees Three thousand two hundred ason Act, 2002("Act’
Y o Ocnn 8 praig o PARAS ps R 397200 sk (Rps T Vosand e rcrad ok e undersigned being the Authorised Officer of Tata Captal Housing nmmwﬂmﬂ)mmma\dh
Comnehipus s = akhs) 25,00 27.1 ARchnmuumam exercise of powers confered under Secton 13 (12)read with Rule 3 of he Rules aready issued detaled Demand
‘amount of -.','-,w- charges = . ..-,—r:-n:-‘:v humwaswnsda Yower Private Limited as barrower; and M| ‘Secton 13(2)of the Act
publication of the notice for sale of the secured assel(s) by by private | | Venelokerti ; Mrs. Vennelakant; Prasuna and bWM‘M'WR*wMM‘MWMhmhmm"mmﬂw
treaty. Further s Ms. D. %
b i i DESCRIPTION OF WIMOVABLE PROPERTY fheysodesie, » 5 v
way of sale, lease or otherwise (other than in the ordinary course of his business) any of the secured assets referred to in the Reserve Price: Rs. 60,00,000/- Eamest Money Deposit: Rs. 6,00,000/- gt
notics, without prior written consent of secured craditor. For SAMMAAN CAPITAL Lisarren | |41 that plece and parcel of tand inciuding construction thereon (Flatn first floor “RAGAN Plot '
= sy | [ 585 ok ot o, 17, New oot No. 167, Yk, 1 Stieet, Ana Nagar, admeasuring orreaisation, i °
Emirty Wnoan os tadiehs Hausing Finmos 1104 3q. R situated inthe plan b he said Ob
Place : CHENNAI Authortzed Officer | |5 nnanagar, Chennal, . S. No, 856, Block No. Z.VulamVIagemadmuhgmgmm ) et
1104 5 Y] Lo . N.T::-'ION:?:;(!V Total Outstanding Dues (Rs.) g
EEJ:\!MLW;! 3 et s and| N "] tega tat bl ol of WPR
Chen 1| TCHHL8710 Rs.8,66,349) (R Lakh Vi
o o of e 853 sa it dlghen egistered document No. 100184214 Mr. POTHARAJ MUNIYANDI, (Borrower) | o Tm-m(mmm ~ ﬁ"‘" 10-10-2024
3891/2003 dated: 04.11.2003. TCHINGST10]  MRS.LINGAMMAL, (Co borrower) Nine Only) As on 10.09-2024 03-10-2024

For detailed temms and conditions of the sale, please refer to the link provided in Mis.
Pridhvi Asset Reconstruction and Securisation Company Limited websie ie.,

The authorised offcer issued E auction - Sale of Scheduie properties by adopling “oniine e-|

DEMAND Branch Office : No.74/2 Ameka Tower, 2nd Floor, TVS:nyRud(M Auction Salehrough the webstie hifps . bankeauctions.com of the service provider. The
E-Aucton.
NOTICE RS. Puram, Coimbatore- 641002 . Website: Daptuk B crachs ornd and T oo e R oA hasnder
Whereas the |_..v-..u....mmms+mm Date of E- Auction % 12.11.2024
HOUSIG RNAKCE LT dosphe Mﬂ avale te francil assistarce, Last date for submission of bid On o before 500 PM on 11112024
£, W e 0t e e Time of E-Auction T#1.00 Al to 12,00 Neon

commitied due dates. The account

smmmhmmnmmmwmmummmnn
Authorized Officer of SHRIRAM HOUSING FINANCE LTD. under Securiization and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 & in exercise of powers conferred under Section 13(2) read with Rule 3 of

Minimum Bid increment | Rs.10,000/-

At the sale, the public are invited 1o paricipate in “onine e-uction” through the website
Iitps:/www bankeauction.com of the service provider. The address etais of Service Provider
are: Mis. C1India Pyt Lid, (1) M. act No.9948182222,
E.mai 0: (1) dharani p@c india.com (2) andira@cindia.com

roperties/ Morigaged Progedties: 0., Vadamadurai Sub-Rs
No: 450/18 of 015,00 ares of0-37 cents, alsoin S.No S0ohl022 W0 gl
f0-41 1% cants, 0f0-05,00 res of -
Jo b 1l of 1278 1 cans h bean dvied i e s which o Pt N 8 is bounded by: Wost: Propeny of
Ponnuchamy, South: Plotno-9, North: Potrno: 7,

e, Vedasandis Taok,

feefs, Sdes with 21 i Ao the said

S.No: 450/2A80f0-00. the pattabyno: 1791,
2| 10292387 Mr. MANVANNAN.K , (Borrower) Rs: :‘:“‘”’ (R“Pﬂﬂ;h::‘vn:: Lakh[ 09-10-2024
Mrs. NNANDINIDEVLN  Co-Bortower) | "yl Nlmwo“'y)‘dn o | R
Jescription of Secured Properties/ 3 District, Salem West RD.,
RD. Salem Taluk, Salahampatty vilage, S. No, 2377, Punja acre 1.47, Assl. Rs. 1.84, out of this Punja acre.
. The

.76 % cent of land is compvised into house plots and out of those plots e Plot No. 2 & 3 i related to this description.
udarios 35 manserient o oo e Mok o 2 Foe ¢ - Wt Romd St of o § & 10 et o Pt 4
1

applicable charges within 60 days from the date of the publication of this notice failing which further steps will be taken
after the expiry of 60 days of the date of ecured sion of the secured
assets. mmmwmmmmmwumwmmmmm
Act
Pbmuhl-ms-cﬂnuil(u)dhnﬂmnmw fransfer by way of sale, lease or otherwise

Securlty Interest (Enforcement) Rules, 2002 issued Demand Notices on respective dates mentioned herein below under | | The intending participantsibidders are advised o go through the website astof Piol No.
Section 13(2) of SARFAESI Act, 2002 calfing upon the following borrowers /quarantors /morigagors to repay the amount | |1 o andiions %Fﬂt‘“"-_ i ‘A_F-a”n‘ , otaing 1310 Sq. A Amz
mhmmmmmmnmmmmnmmnmdhhmm 10, Password, help, procedure, i Bid Forms .Mmgsqmoqwmmmpmnmz‘gsqmaw.mmsqw"ammmm
of notices. and for taking part in e-auction fings. The intending parici EMD e 10Sq. MeterRC.C. s e bdege
4 f Transfer 1o the cred of . below mentioned M'-w thampatty
of pblcrat about e - ey g : T Tewtnd —
o o Account No___] 100631100000229 T Rs.22,26 4631- (Rupees Twenty Two | 11-10-2024
The bormower's attenion is invied 0 provisions of sub-section (8) of section 13 of the Act, in respect o time avalabl, to | |~ Secured Creditor [ Wi, Gor and Securisati T o ::“m'“m:;f;fc;hm’””’) Six Toausand Four Hunrea| 8
redeam the secured assts. Bank T Union Bank of india 00100179219 and Sixty Nine Only) As on 11.08.2024 | 3-10-2024
Branch __ [ 'Mid Corporate Branch Punjagutta Hyderabad — Secured ts/mmov able Prop: orig cel of Vacant land be:
Name & Address Amount R Mm.-_m“ e : PR Cor Aahacs Admaak
Mr. Sajin 8/0 Dhasan Rs. 1871736 /- | Rs. 1750000/- | All part and parcel of the property situated | | set-atiested copes of above documents by Regsiered PosUSpeed Posy Courier to the
No.5-26 Payathrakala Vilai, | (Rupees Eighteen (Rupees. Kaniyakumar Registration District, Palliyadi | |/5"%F s, Pridhd Asset o i
Officer, Ms. Reconstnucton and Securtisation Company Limted
Kavuvital Kantyakumari- Lak seventy one | Seventeen Lak | Sub Registration district, Vitavancode Taluk, | | im1as), Door No. 1-55, 4ih Foor, Reja Praasadamy, Masid Banda Road, Kondapur Rs.11,50,254/- (Rupees Eleven Lakh | 07-10-2024
629171 thousand seven Kollanji Village, Old SF N0.5264 New SF | | Hyderabed 500084, ‘(Postal delays are not enterained). Fifty Thousand and &
fifty thousand 4 30 A ol
Mrs. Marry Suseela bai hundred and Only) under No.218/8, an extent of 139.6 Sq.mir land with L wwenz:w y sobisly 4 01-10-2024
W/e Me Sajln thirty s Only) as p
reference of The intending particpants are aiso advised to contact St P. Ramakrishna Choudary, Vice epacties; Schedu)
Ve B-2% Peystimalale Vo', | oq 03:00020 | (o T WE:;‘:'F Property Presiden, (Coriact Mobde No. 9100334944,  E-ma i pramakrsmaparas.org ) and M. D. U i
Kavuvilal Kaniyakumari- under reference Property Nogeswara Prasad, Manager (Legal & Resoiutions), (Contact Mobie No: 6301102497, E-maiid: Aenenen N 4
629171 of Loan A t No. dnprsad@paras org.in ), detalled queries, terms and conditions, guidance, inspection of mss:mm‘mw i e e nodT
NPA DATE- 03-10-2024 No. SHLHNGC000 mwwmp,m schedule properties, perusal of copies of tiie deeds and latest encumbrance certficates to ouse st 00,43 on e Souh, 23 feetbresdts s, East -
= -auction saie.
Date Of Demand Notica: SHLHNGC00000 00234 nights. e = e AT wm,rumumssm,!‘_mmﬂ ights. et Property
09-10-2024 234 ° 102824 betwuen 14 TIN, "
! . 'Rs.48,35,573 |- (Rupees Forty Eight
WecSovaear 7 Cootan | 1 T602457 /| R TO0024- | AL partndprclof o oy s | |51 e o e o o AT A it | e ey | w o
No.13-180C Perumilam kattu | (Rupees sdeen (Rupees K'“y‘k”"“” Marthandam Joint ” s s ais0 a notia 1o the bormowers / mortgagors / guarantors of Mis. Seshasasa Power and] (Co-Borrower) Hhindiad st Sevanty Tes Only)
Vil Pacode- 629168 lak eighty two |  sixteen lak i 28 0007102024
bacode v.agu ssibgpih Description of the Secured Asses ; o P - SEBAR01R S
Mrs. Kala W/o thousand four | three hundred No.601/5, New SF gﬂmﬁsam‘gmi Place: abad Sdl-Authorized Officer. No 586, Aspr Rvene Record 5 No.,Hock No 17, Wart , Totl Exent 2091 S, Ar e 4
Mr.Selvakumar hundred and and twenty 09‘0345;1 mr L Date: 07.10.2024 Pridhvi Asset Reconstruction and Securitisation Company Limited Whge Tiruppur- 641607. sa.weslu \sqnawm - Sarojni Land, Southof- Iarlw(aesn wmnma.sasm
. i Ft, East-South North-
m”mmw m‘"‘;‘g four Oaly) | e following. 16, South-EastWest 77 FL West- SumNumuFHmm‘Sqnmimﬂlmadmy
sode- ason under : WestPassage, EastS
Mr. Abinesh /0 Mr. ?'o'_"m4 under | referenca of m ‘North-Abinesh M’;‘g."‘" fj By = RA.“,:!,MA‘» (Rupees Tn.um uﬂ 09-10-2024
5 ¥ 4 Forty Three Thousand Three Hundre
Sebvotiomar reference of Loan | Loan Account | Passage Tinuus | Mrs. SARASU (Co-Borrower) | 44 Ninety Four Only) as on 07-10-2024 | 03-10-2024
No.13-180C Perumilam kattu ‘Account No. No. ftem No.2: North: Passage, South: 001001
Vilai Pacode- 629168 SHL SHLHNGCO00 == S " i scriptio d i fos;- Namakkal District, Namakial RD,
gl SRO, Taluk, ¥ 0.3212, Punjai Acre 2.12 for an extent of
'NPA DATE- 03-10-2024. 163 00163 | Property, WestPassage SCHEDULE . Ko ; : :
. An extent of the property is 800 Sq.links FORM A East, K House o the South, . i
O Sl Yt i aisemertacd M,ﬁm PUBLIC ANNOUNCEMENT S y o2 e esthouse s
(Regutation ey i 20
Mr. Nandakumar $/0 Rs. 1033971 /- Rs.909892/- | AIl m and W of the m situated F(;?l“THE ATTENTION OF THE STAKEHOLDERS OF AUTRANS INDIA PRIVATE LIMITED HLD48000 Rs.43,46,406/- (Rupees Forty Three 14.10-2024
Saminathan (Rupees Ten Lak | (Rupees Nine District, icken palayam L. Name of the Corporate Person Autrans India Private Limited n:gzwt 4 H':Al:::&sg Eﬁ”g:’ (Borrower) | akh Forty Six Thousand Four Hundred
No.22 Sri ganga Nagar thirty three lak nine Sub Registration district, Coimbatore North 2. Date of Incorporation of Corporate Person | 13th August 2018 00100264055 i . ¢ and Zero Six Only) As on 14-10-2024 | 01-10-2024
Ravuthu Kollanur thousand nine | housand eight | t2luk, No.2 koodalur Village, SF No.165/2 Site 3. Authority Under Which Corporate Person Ds Secured A o Madurai Distic, Madura North Regd
extent Isk d/Registered Registrar of C ies, Chennai | | | isic, NowThegpatuiam RO N acurai Norh Tauk Now Eas! Tolu, alikappan 15t
Coimbatore - 641031 hundred and hundred and No21%0 e i d.ﬁ" Sqft or 3.204 S L == cgir o Lompms e Pit vilage, 0id S.No.6855, mmm SNoSBSAIA, msmmmu«smaw\m Total extent 702 Squ Ph)(
- seventy one Cents land with building bounded on the 4. Corporate Identity Number/ Lissized- mn Boundari . North By - Plot No.
Mrs. Kowsalya Only) as on 05- ninety two following. West:25 feet South north "W‘ﬂ Tl i U50400TN20I8FTC124092 =y Sot
s ¥ poraeperson.
W/o Sk Hondubumar 10-2024 uncer | O™ road, EastSF No. 5. Address of the registered office and Principal Office | Door No. 86, 8th Floor, Mount Road, 5‘;;"”“&.{,‘:,‘"“""“"‘”“’ SRR A TR Gk VR W T s st
No.22 Sri ganga reforance of Loan reference of | North:Site No.20, South:25 feet Eist west (if any) of Corporate Person Polyhose Towers, Guindy,
Chennai - 600032 W, MOOVENDRAN K, (Borrower)
Account No. | Lo Account | jayoutroad e Mr. VISITHRA VIRUMANDI,
Narasimanalcken palayam | . Lo oo No. with all casement and patway rights . Liquidation Commencement date of 6 Gembe 7024 BT
balore - 5 Corporate Person RN
— Lils 529 SHLHCOIMOO 7. Name, address, cmail address, telcphone Name:NA. Stiivasan e o boroers)
NPA DATE- 03-10-2024 01528 number and the registration number of Email id: v Motipaayam SRO, Truppur Taiok, lage, Kasa X 3
Date Of Demand Notics: the Liquidator i e Tower T Floo, H-5,No T2 Kel$ 2 westom s P 30052, mlwwmmmmmm RAMASAMY GOUNDER” House Site
o 5 dtent 1 and 200 the Souh,
10-10-2024 Joom S, oo, B3
In the circumstances as aforesaid, the notice is hereby given to the above borrowers, co-borrowers and/ or their IBBU/IPA-00Y/1P-NOOT04/2018-19/12328 v S Total extentof 1000
commonroad,
guarantors (where ever applicable) to pay the outstanding dues as mentioned above along with future interest and 8. Last date for submission of claims. November 15, 2024 m mm’ul mm ‘ms i = = —

Notice s hereby given that Autrans India Privae Limited bas commenced Voluntary Liquidation on

e payment b TCHFL a5 dws:d then TCHFL
under Seclion 13(4) of the said Act and the applicable Rues enfrely al the isk of the said Obigor(s)Legal He«(xvlesi'

their claims, on

October (6, 2024.
AutransIndia Private Limited d

or before November 15, 2024, to the Li joned against item 7.

“The Financial Creditors shall submit their ly. All

Repmmve(t) aslol nem nimnlews
The said

e s3id Actto ransler the aloresaid Secured

may submi the proof of claims in person, by post or by clectronic means.
e . i

Place ; Kanyakumari Sd/- Authorised Officer

Date: 18-10-2024 Shriram Housing Finance Ltd

Date: October 18, 2024
Place: Chennai

A Srinivasan

Assel(s)immovatle P.Mcsj wheher by way of s, ease o ovewis without the e witen const of TCHFL Ay
person who contravenes o abets conraventon of the provisions of the Act or Rules made.
imprisonment andior penalty as provided under the Act.

Date: 18.10.2024 For Tata Capital Housing Finance Limited
Place: Tamilnady Sdl- Authorised Officer
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